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while I was busy in a meeting, I said that I had 
cleared that. Are you aware that you have sent 
a notice for a special mention ? 
(Interruptions) Are you aware ? 
(Interruptions) I am not permitting you . . .   
(Interruptions) 

SHRI MURLIDHAR CHANDRAKANT 
BHANDARE : If the Chair is going to permit 
the same issue to be raised ... (Interruptions) 

THE DEPUTY CHAIRMAN : I am not 
permitting it. 

SHRI MURLIDHAR CHANDRAKANT 
BHANDARE : That is all. 

THE DEPUTY CHAIRMAN : How do I 
know what he is going to speak ? I have no 
mechanism to read people's mind. I wish I 
had. It would solve my problems very easily   
...   (Interruptions) 

SHRI MURLIDHAR CHANDRAKANT 
BHANDARE : Even when I want to raise any 
issue in the zero hour, I send a notice in 
advance. 

THE DEPUTY CHAIRMAN : That is a 
very good practice   ...   (Interruptions) 

SHRI G. SWAMINATHAN (Tamil Nadu) 
: Madam, please permit me. 

THE DEPUTY CHAIRMAN : Just a 
minute. A notice was given by Mr. Bhandare 
and Mr. Pramod Mahajan. He is not here but 
he did send a notice to me that he wants to 
raise an issue about the rail accident at Pune   
...   (Interruptions) 

SHRI SURESH KALMADI: Madam, all 
that I am saying about the rail accident is   ...   
(Interruptions) ... 

THE DEPUTY CHAIRMAN: One minute. I 
say one minute ... (Interruptions) ... I wont 
permit. I said, "You please sit down". You 
listen to me first. Listen to me first. You don't 
know what has happend. At 2.30 p.m., the 
Minister is also making a 
statement.  

SHRI G. SWAMINATHAN: Madam, 
please permit me to say a few words on a very 
important subject ... (Interruptions) ... please 
permit me one minute to say something about 
a very important Subject. 

THE DEPUTY CHAIRMAN : No. I don't 
know why people get so agitated. There is no 
need to get agitated. We are all concerned 
about tragedies in this country at least . . . 
(Interruptions) .. . One minute. I told you I 
won't permit. Now, Mr. Paswan. 
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SHRI SURESH KALMADI: Madam ... 

THE DEPUTY CHAIRMAN : But you 
could have sent a notice. If you bad sent that, 
you can associate ... (Interruptions) please just 
a   minute   ...   (Interruptions) 

SHRI SURESH KALMADI: All I am 
saying is ... 

THE DEPUTY CHAIRMAN : Will you 
please sit down?  (Interruptions)  
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